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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
OFFICE OF THE SENIOR MANAGER (JAL)-I
SECTOR-5, NOIDA
No: Noida/SM(Jal)-1/2021/. 9.8 3...... Dated .RR ]} 7 :

To
The Consultant —Judicial-NGT (P.B.)
Email ID : judicial-ngt@gov.in

SUBJECT : UPDATES ON THE PROPOSED ACTION PLAN IN COMPLIANCE TO HON’BLE NGT DIRECTION:
Ref.:

1. NGT OA No. 1002/ 2018 titled AbhistKusum Gupta Vs State of Uttar Pradesh &Ors order dated 19/02/20189,
30/07/2019 and 30.07.2021.

2. CPCB File No. A-14011/1/ 2015-UPC-1/ 2015/ 2477 dated 06/06/2019

3. Noida Authority Letter No.: Noida/ CEQ/ 2019/ 1401 dated 20/12/2019

In compliance with the Hon’ble NGT direction Noida Authority vide above referred letter submitted 9 (Nine) point
action plan before the Hon’ble bench.

An update on the submitted action plan is hereby furnished for the ready perusal and sympathetic consideration
please:

Action Plan with Follow up Action

-

submitted before

1 | A committee has been | There are total 95 nos. of Group Housing Societies, Total inspection has been
constituted to inspect | carried out, as per this position as follows:-
high rise building’s

STP and to evaluate || 1 Nos of Group housing with fully functional STPs 72
the performance of || 2 Environment Clearance cleared & U.P. Pollution Control Board has
every STP. The issued CTO. Their sewage connected to the Central Sewage | 04
committee will Treatment Plant (CSTP) of Noida.

examine whether the || 3 Connected in Noida sewer line and at present their sewer is treated in 07
STP to  perform || Sewage Treatment Plant (STP) (Noida) as per Occupancy Certificate
standard parameter. It | | 4 | Issue regarding completion of these 4 projects of Amrapali is being -
operates in a monitored by Hon’ble Supreme Court. )
compliance  manner || g Under Construction project. At present no sewage is generated. 01
and discharges only | | g Undertaking given by Builder with | STP constructed but

the treated effluent in timeline for operationalization of STP. | not functional 04

the passing drain, post STP not constructed 7
utilizing the treated 03
gjj?eﬁ;\"haserdj;a utl*tleerig Total Nos. of Group Housing Societies 95
are to be identified | Note:

and recommended for « NBCC has been deputed as the working agency to complete the 4 nos. of
environment construction of the societies. Sewer line of Group Housing Society
compensation for connected to Noida Main Sewage line for treatment at the STP.

non-compliance of
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NGT orders. More
stringent action  will
be taken against the
builders as per Noida.
Authority rules. (Time
Required - lyear)

e Criminal case filed against these 08 nos. of promoter builders. Sealing in 07
done by Noida. 05 nos. GH have committed is their respective undertaking
to comply by 10.01.22 and 02 nos. GH to comply by end of Nov.-2021. At
present their sewer is connected is Noida sewer line and treated is STP
(Noida), therefore, no discharge of sewage in open.

Details as per Annexure-A

In compliance with
Hon'ble NGT
directions and Water
Prevention Act-1976,
joint inspections with
UPPCB team will be
conducted at different
sections,/ location and
violators to be
appropriately
prosecuted.
Committee shall also
check untapped sewer
lines of individuals/
builders/ villagers and

same shall be
informed to
concerned

department for
necessary action.

(Time  Required -
lyear)

Action taken against defaulters.

Action in Progress- Industry

Inspected operational Closed ETP Com ShowCause Closure
Industry Installed plian | Issued/E.C. Order
ce imposed/Prose | lssued”
cution
85 60 25 60 50 4 0
Rs. 79,45,000/-

Proposals for
strengthening of
existing sewerage

network amounting to
Rs. 19.77 Cr. have
been submitted and
same are to be
executed on priority
basis. (Time Required
| - 2years)

10 Projects with estimate of 24.50 Cr. were identified to strengthen the existing
sewage network.

8 projects worth Rs. 20.48 Cr completed.
2 projects worth Rs. 4.02 Cr. are in progress. Expected to be completed by
March-2022.

Details as per Annexure-B

Noida Authority in
anticipation of future
projected load has
already planned to
put more STPs of
capacity 180MLD as
planned by WAPCOS

in place to
accommodate the
future load of

Noida has fully functional 6 nos. of Sewage Treatment Plants (STP)
Existing Capacity of STPs is 231 MLD. Sewage generation on an average is 215 MLD.
Two new STP are under construction.

Physical Progress (%) Total cost of
STP : : . 4
Civil Mechanical / Electrical project (in Cr.)
80 MLD 73% In procurement Rs. 115.44
100 MLD 76% 22% Rs. 143.58
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scWérage effluent
discharge of city. | Date of Completion as per Contract Bond 02.05.2022
(Time  Required — | Trial of STP will start in March-2022.
4years)
Details of progress are as per Annexure-C
lOFJNos. of  Public (Work Completed)
Toilets and 56Nos of
;omm“”'ty t‘;"e“ Nos. of Public Toilets - 101
i €€N | Nos. of Pink Toilets (for Ladies specially) :- 16

constructed. In : ; .

. Nos. of Community Toilets - 69
addition  to that . .

; . Nos. of Urinals - 120
mobile toilets have
been  installed at

slum/ remote areas
under ODF scheme of
Govt. of India. All
Toilets are regularly
monitored for proper
functioning and
maintenance. All the
community/ Public
Toilets are connected

The inspection of these public and community toilets is conducted on a regular
basis.

All the toilets are fully functional and operational in a compliance manner.

with  the  existing

sewerage network.
(Work completed)

Total 22Nos of | Work Completed.

desludging points | Total 22 nos. required as per site desludging points have been constructed at last
have been | sewer manhole near SPS (Sewage Pumping Station). Sewage from different Public

constructed at last
sewer manhole near
SPS (Sewage Pumping
Station). Sewage from
different Public
Toilets/ slum areas is

collected and
discharged in these
decanting points by
registered sewage
decanters heavy
vehicles fitted with
GPS. (Work
| completed)

Toilets/ slum areas is collected and discharged in these decanting points by
registered sewage decanters.
Note :- Presently no further desludging is required for network.

Details of 22 nos. of de-sludging point are as per Annexure-D.

We are in process of
developing in  situ
treatment using
constructed wetland
technique for Noida
drain in consultation
with Prof. C R Babu

Action Plan for the In-situ remediation and rejuvenation of Noida drain using
Constructed Wetland System and by development of biodiversity park has been
submitted by Dr. C.R. Babu (CEMDE, University of Delhi).

Six constructed wetland system each covering a stretch of 500 meter length have
been proposed.

(Time Required — 1.5 years).

(Sanéy Parashar)

Senior Manager
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Delhi). Six constructed
wetland system each
covering a stretch of
500meter length have
been proposed for
abatement of organic
load of Noida drain.
(Time  Required -
1.5years)

One nos. such wetland work has been awarded to U.p. Irrigation department on
dated 18.02.2021 (as per MOU) and it is expected that work will be completed
within one year. i.e17.02.2022 (as per MOU) as pilot project.

Physical progress of 50 %.

Further two nos. In-situ remediation wetlands have been suggested o 01/11/2021
downstream by Prof. C.R. Babu in Kondli drains and plantation on the embankment
of drain to reduce air pollution. Execution would be initiated in time bound
manner.

Timeline — March-2023

Photographs showing construction in progress are enclosed as Annexure-E

Special drives have
been  carried out
against  encroachers
on embankment of
drains and same has
been maintained. So
disposal of untreated

waste  water into
drains has been
stopped. All

encroachments on the
embankment of these

Special drives to check the embankment for the encroachment of all the 30 drains
carried out by respective work circle regularly. Presently there is no encroachment
on embankment of drains. Reports.

Report related to concerned Work Circle(s) and photographs are enclosed as
Annexure-F,

30drains  will be

removed within next

one year. {Time

Required — 1year)

Noida  will arrange | Total 30 drains are merging in Kondli, UP, Irrigation drain

further  study by

WAPCOS/  EIL  to * Guidence of Professor C.R Babu , Department of Environment , Delhi

evaluate feasibility of
Intercepting sewer
scheme as a long-term
remedial measure
based on the study
report further action
will be taken
accordingly. (Time
Required -3 years)

University has been sought to suggest remedial measure.

* Professor C.R Babu inspected 15 major drains along with Noida officials &
has submitted preliminary report, highlights of the same is as below :-

o Drains are classified into 3 types based on its width as major,
medium & minor.

o Bio Remediation method has been proposed for major & medium
drains. Construction of In-Setu Wetland & Plantation has also
been proposed.

o Construction of sump well has been proposed for Minor drains
which would connect them to STP.

e Detailed design, estimate & financial proposal is in preparation by the
consultant, which once submitted would be examined & execution would
be initiated in a time bound manner.

|

(Sanj

Parashar)
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e For the complete implementation of the proposed solution target of June
2023 has been set.

Report of Prof. C.R. Babu is enclosed as Annexure-G.

In compliance of Hon’ble NGT orders dated 30.07.2021 updated progress is here by

submitted for perusal please.

All respective enclosure as shown above has been enclosed.

ol
g ARASHAR)
SENIOR MANAGER
JAL DIVISION-1, NOIDA

Copy to ......
1. P.S.to Chief Executive Officer.
2. Additional Chief Executive Officer (N).
3. Additional Chief Executive Officer (P).
4. Central Pollution Control Board. (mscb.cpcb@gov.in)
5. Environment, Forest and Climate Change Department Section-7, U.P. Govt.
(soenvups@rediffmail.com)
6. U.P. Pollution Control Board. (ms@uppcb.com, ceol@uppcb.com)
7. R.O. UPPCB, G.B. Nagar (UP) (ronoida@uppcb.in)
8. OSD (T).
9. Chief General Manager, Noida
10. General Manager, Noida
11. General Manager (Planing) , Noida
12. Dy. General Manager (Jal), Noida
13. Senior Project Engineer (Health), Noida
14. Senior Manager (Work Circle 1 to 10), Noida
15. Senior Manager (Jal-II & I1I), Noida
16. Guard File.

it

¢ ENIOR MANAGER
/C'JAL DIVISION-I, NOIDA

#
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LIST 95 GROUP HOUSING SO
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CIETY AS PER NGT COMPLIANCE REPORT

Name of Societies

Location

STP status as per
Compliance dt. 29.07.2021

STP Status as per current inspection

Group Housings with fully functional STPs (72 Nos.)

Sewage is being discharged in
M/s Granite Great Properties Lid. C- GH-03 open drain. Nolice has been
1 |23, Greater Kailash Enclave, Part-1, Sector-100 issued by Noida Authority and STP Functional
New Delhi. Lotus Boulvard = - |discharge of untreated Sewage
has been stopped.
Discharging sewage in open
M/s Paras Season Haven Pwvt. Ltd, v, Pen‘aity_?f g 3.0'09.0"_
S 5 GH-01D, |has been imposed for violation .
2 |GH-01D, Sector-168, Noida . (Paras i . . STP Functional
~ . Sector-168 |of NGTs Environmental norms.
Season Society ) : . i
Discharge of untreated Sewage
has been stopped.
. STP is functional but not
gﬂésss:ﬁm;;h I&g‘d Plot bio, 3-8 & GH-1A  |performing standard norms.
3 |super r;e?rh ok Ekjn SE) Sectar-74 |EC recommended for STP Functional
perech Lap == T 2,45,000/-
STP functional but not erl
M/is Antiksh Developers & it PrOpELY
Promoters Pvt. Lid , Plot No- GH-| GH-05A " .
2 ' |EC recornmended for i
4 05A, Sector-78, Noida (Antriksh Seclor-78 N & STP Functional
g ¥ 3,20,000/-
Golf View —I)
M/s Sunshine Infrawell Pvt. Lid., GH-05B Constructed but not functional
5 |Plot No.-GH-058, Sector-78, Noida e Nolice sent. Reply received STP Functional
7 i Sector-78
(Sunshine Helios)
STP under consfruction No
maintence
6 M/s G.S. Protors Pvt. Ltd., GH-01C, GH-01C, | staff available . STP Functional
Seclor-78, Noida (SikkaKarmik) Sectar-78 |EC recommended for GHINA
¥ 55,05,000/-
) P ) GH-01, |STP nat functioning properly
. M/s Aims Max Gardenia Deve!opgrs EGOCITY |EC recommended Tor )
7 |pvt. Ltd. Plot No.- GH-01, Ecocily, o STP Functional
Goetn X Sector-75 |¥ 3,25,000/-
Sector-75, Noida
GH-08  |STP not functional
3 Aims Max Gardenia Developers Pvt.| ECOCITY EC recommended for STP Functional
Ltd., GH-08, Sector-75, Noida Sector-75 |% 89,55,000/- cliona
STP  funclional but t
Aims Max Gardenia Developers Pvt.|  GH-12 o T uone
Ltd.. GH-12, Ecocti ECOCITY maintained properly.
9 Sp..f 7-5 [\,lo_gox,hy, Sector-75 EC recommended for STP Functional
ector-75, Noida ector- % 3.25,000/-
M/s Valuent Developers Pvi. Ltd| GH-18 ézﬁllidtion for SaliSewat
10 |Plot No.- H-169, Sector-63, Noida| Sector-75 AR STP Functional
- Compliace not received.
(Valuent Infra Developers)
B Mis Maxblis Construction Pvt. Ltd.,| GH-17  |STP not properly, Notice sent.
11 |Plot No-17, Ecocity, Sector-75, Sector-75 |Compliance received. STP Funciional
B Noida (Max Villas GH-17)
M/s Paramount Towers Pvi. Lid,| GH-06 STP found working
12 |Plot No.- GH-06, Sector-137, Noida Seclor-137 |Compliance not received. STP Functional
_ (Paramount Floraville)
M/s Gulshan Homes Pvt. Ltd., Plot| GH-07A STP found working.
13 |No.-GH-07A, Sector-137, Noida Sector-137 |Compliance not received. STP Functional
L l{Gulsan Vivante)
o - (Sanjay Parashar)

di<deo

Senior Manager
Jal Div-i, NOICA
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M/s Imperial Housing Venture Pvt.

- = h N GH-01  |STP not working Properly.
14 Ltd, 11th Floor, Paras Twin Tower, Sector-137 |Compliance not received. STP Functional
Sector-54,  Gurgaon,  Haryana
(Paras Tierra)
STP Not found working in full
M/s Logix Infrastructure Pvt. Ltd. GH-02 capacity.
15 |GH-02, Sector-137,  (Blossom| o o hs EC recommended for STP Funclional
County) ¥ 2,90,000/-
e - - 3 .
M{s fup:rt_ ch _Ltd. Plot No.-GH-03, STP found working
jg ||Socierldt. Mol GH-03 o pliance received STP Functional
(Supertech GP housing) Sector-137 | -0PIene o 1
GH-04 STP found working.
17 |Purvanchal Projects Pvt. Lid. Sector-137 Compliance not received. STP Functional
M/s Exolica Housing, Pvt. Ltd., GH-| GH-05A STP found working. Nolice ;
8 05A, Sector-137 (Frexco Prasco) Sector-137 |sent Compliance received. STEFancisns!
M/s M.P.G. Realty Pvt. Ltd., Plot GH-07B . "
19 |No-GH-07B, Sector-137, Noida| Sector-137 EITF nict ot yang, Natice STP Functional
- . sent. Compliance not received.
(Ajnara Defodril)
M/s V. County Pyt. Ltd., Plot No.-
GH-05 Sector-121, Noida (Cleo| GH-05 ; e ~
20 |County) Mis IVRCL| Sector-121 S.:T:oml.?n f;'g;‘g;g'nﬁ:i st STP functional
INFRASTRUCTURE & PROJECT R g ©
LTD.
M/s Ajnara India Ltd. Plot No.-GH-| GH-01B STP is funclional but not
21 |01B, Sector-74, Noida (Ajnara Sector-74 z - 3 STP functional
= performing standard norms
Grand Herilage)
M/s J.M. Housing Ltd., Plot No.-GH- GH-01C, i
22 |01G. Sector-76, Noida (JM orchid ) | Sector-76 ST funetional STE finctional
Mis Perfect Propbuild Pvt. Ltd.| GH-03B, e
23 (Antriksh Forest ) s STP not Functional STP functlional
M/s Great Value Projects India Lid. GH-02
24 |Plot No.-GH-02, Sector-107, NOida Seclor-107 |STP functional STP funclional
(Great Value Sharnam Society)
M/s Sunworld Developers Pvt. Ltd., GH-01B
25 |Plot  No.-GH-01B,  Secior-107) Sector—1d7 STP Not functional STP Functional
Noida (Sunworld Vanalika Society)
Prateek Infraprojects India Pvt. Ltd. GH-01A
26 |GH-D1A (Beta-2) Sector-107, Noida (Beta-2) |STP functional STP functional
(Pratesk Edifice Saociety) Sector-107
M/s Claud-9 Projects Pvt. Ltd. Plot
No.-229, Okhla Industrial Estale, GH-02 — ) "
27 New Delhi (Lotus Spacia Plot No Sector-100 STP not functioning properly STP functional
| |GH-02)
28 M.’ﬁsﬂSeth Buildwel Pvt. Ltd., (Shathi GAHZQZB' STP not functional STP functional
Mn:\} Sector-76
M/s Logix Infratech Pvt. Ltd. Plot GH-01
29 |No-GH-01, Sector-143, Noida N STP not functional STP functional
o Plcvdns Sector-143
(Logix Blossom Green)
M/s Logix city Developers Pvt. Ltd. GH-02
30 |Plot No.-GH-02, Sector-143, Noida Seclor-143 |STP not functional STP functional
{Logix Blossom Zest)
M/s Amarpali Zodiac Developers| GH-03
31 |pvt. Ltd., Plot No.-GH-03, Sector-| Sector-120 STP is not working STP functional
120, Noida (Amarpali Zodiac)
M/s Eldeco Infrastructure & - . e
4, |Properies Ltd. , Plot No-GH-03, GH-03 f:;il‘: 'a”nl[‘;””r‘T?O‘;ﬁgd‘“Z” :“f‘ 55 furlion]
Sector-119, Noida (Eldeco| Sector-119 . nANCE Tecorus Are fio MALHRNER
oy provided
Amantran)
— |M/is Gulshan Homz Pyt Lid GH-03A : :
3 wclio ¥
’ (Gulshan Ikbana) Sector-143 STP functional STP functional
M/s Prateek Realtors India Pvt. Ltd.|  GH-01 i i L
*5 (Praleek Wisteria) Secior-77 STP working properly STF functional

(Sanfay Parashar)
Senior Manager
Jal Div-i, NOIDA
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- |M/S H R ORACLE DEVELOPERS| GH-02/B ; ; i
—~35 PVT. LTD. (Elite Homez) Sectar-77 STP found in proper functional STP functional
. GH-0z/C
ap |Mfs Civitech Developers Pvt. Ltd. Y o T
36 (Civitech Sampriti Sector-77 |STP not functioning properly STP functional
’ i _— GH-03/A e - y
37 |Griha parvesh Buildtech Pvt. Ltd. Seclor-77 STP found in proper functional STP functional
38 M/s Prateek Buildiech Pvt. Ltd.]| GH-04B |STP functional, sample of STP funciional
- (Prateek Stylome) Seclor-45 |treated waler collected. Hneiena
19 M/s S.D.S. Infralech Pvt. Ltd. (NRI| GH-04A |STP functional, sample of STP fifictional
City Homes) Sector-45 |treated waler callected. HGH0kE
M/s Gardenia Aims Developers Pvt.] GH-01 . »
40 Lid. (Gardenia Gallaria) Sector-46 STP found working STP functional
a1 M/s  PACL India Ltd. (Pearls SE'-‘S;Srﬁzl STP functional, sample of STP funclional
Galeway Towers) = treated waler collected. unetiona
M/s Perfect Propbuild Pvt. Ltd.| GH-03B .
42 (Antriksh Kanball) Sector-77 STP under construction STP functional
M/s Mahagun Real Estate Pvt. Ltd.] GH-02 ; .
43 (Mahagun Society) Sector-78 Notice sent by NOIDA STP Functional
GH-02
44 |Golf City, Sec-75 Sector-756 |Notice sent by NOIDA STP Functional
- |M/S COLORFUL ESATATES PVT| GH-04/B, . "
45 LTD (Antriksh Golf View-II) Sector-78 Nolice sent by NOIDA STP functional
- n . STP was operalional. Sample
46 M',S_ F,’r_‘”wk teeiars Il B, L. GH~01 of treated waler collected for STP Functional
(Prateek loreal) Sector-120 2 .
tesling. Nolice sent.
p— STP was operalional. Sample
47 Ms ATS Township Pyt Lid. (ATS GH"m of treated water collected for STP funclional
One Hemlet) Sector-104 |, . )
testing. Nolice sent.
1 _ STP was operational. Sample
48 s AGC Realty Pvt. Ltd. (Homes-| GH-01 of treated waler collected for STP functional
121) Sector-121 tasti -
testing. Nolice sent.
M/s GSS Procon Pwt, Ltd. (Victo GH-01/C STP was operalional. Sample
49 § Bee Froce - e (victary 3 of treated waler collected for STP functicnal
Crossroad) Sector-143 = ;
tesling. Notice sent.
M/s Sikka Infrastructure Pvt. Ltd.| GH-01/a/1 |57 Was operational. Sample
50 S ' ~ m‘f" ’ ’ e of treated water collected for STP functional
(Sikka Karnam Greens) Sector-143B( | i
tesling. Nolice sent.
, STP was operalional. Sample
M/S RANI PROMOTERS PRIVTE| GH-01/B :
e ; ollecte -
*1 |UMITED (Aakriti Shani Niketan) ~|Sector-1438|0f Teated water collected for STP functional
tesling. Nolice sent,
GH-03C
M/S  GULSHAN HOMES & :
%2 |INFRASTRUCTURE PVT. LTD. SE?LOR' STPurictional
GH-01, 02 &
53 MG LAUREATE BUILDWELL PV, 03, Seclor- STP functional
LTD.
108
s GH-01 .
54 [M/S PAN REALTORS PVT. LTD. N STP functional
Sector-70
GH-01/A
. |M/S HACIENDA PROJECTS PVT.| (ALPHA) )
5 )
5 LTD. SECTOR- STP Funclional
107
56 |M/S SUPERTECH LTD c-078 STP Functional
o ' SECTOR-34
57 |M/s UNITECH LTD. Lol STP Functional
Seclor-117
GH-01/A
58 M/S THREE C PROQJECTS PVT. SECTOR- STP functional
LTD. -
168
M/S TODAY HOMES NOIDA pvT,| SHO
59 ‘| SECTOR- STP funclional
LTD.
135
GH-03
M/S AIMS RG ANGEL o
60 PROMOTERS PVT.LTD. (ESEQ_EI;F;() STP functional
CAor-

(Sanj

Parashar)

Senior Manager
Jal Div-I, NOIDA
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GH-04
—B1  |MIS J.M. Infralech Pvt. Ltd. (ECO CITY) STP funclional
Sector-75
- |M/s Opulent Infradevelopers Pvt.| GH-01/B e
62 Lid. Sector-168 STP functional
M/S  IITL-NIMBUS THE HYDE| GH-03 o
83 |PARK NOIDA Seclor-78 A1 nchons!
M/S CAPITAL INFRAPROJECTS| GH-01/E P
64 PVT.LTD. Sector-168 STP functional
GH-12A
. |[M/IS APEX DREAM HOMES (ECO e
85 PVT LTD. CITY), STP functional
Sector-75
66 M/S EXPRESS BUILDERS AND| GH-02/A STP functional
PROMOTERS PROVATE LIMITED | Sector-77 unctiona
GH-05
67 |M/S Indesam Infra Pvt. Lid. (ECO CITY) STP functional
SECTOR-75
GH-14
. M/S E-HOMES .
37 41t
®  ||NFRASTRUCTURE PVT. LTD., |(ECOCITY) TP Tutietiona
Sector-75
M/S  AIMS  MAX GARDENIA| GH-11 .
%9 |DEVELOPERS PRIVATE LIMITED | Sector-75 ST MR
GH-02
/0 [M/S AIMS PROMOTERS PVT.LTS. | (ECO CITY) STP funclional
SECTOR-75
M/S NEXGEN INFRACON| GH-01/A e
" |PRIVATE LIMITED Sector-78 BIF luncioaal
GH-07
ey |MIS AIMS MAX GARDENIA P
"2 |DEVELOPERS PRIVATE LiMiTED | ECOCITY STP functional
Sector-75
Environment Clearance cleared & U.P. Pollution Control Board has issued CTO. Their sewage connected to the
Central Sewage Treatment Plant (CSTP) of Noida. (04 Nos.)
M/s Orion Infrabuild Pvt. Ltd., Plot| GH-01/B E'Cl;iencoént])nc;r:]t‘;iztiodr STP is not constructed as per EC. Sewerage
73 |No.-GH-01/B, Sector-78, Noida| Sector78 |. 91 2'5 000/- connected to main sewer line Noida & Treated
{(Pultiye. Libeln Coisa) in Central Sewage Treatement Plant (CSTP)
M/s Gaursons India Ltd., Plot No-| GH-04 STP is not constructed as per EC. Sewerage
74 |GH-04, Sector-119, Noida (Gaur| Sector-119 |STP not constructed connected to main sewer line Noida & Treated
Srtier] in Central Sewage Treatement Plant (CSTP)
N STP fiot constiucted sewsr lins STP is not constructed as per EC. Sewerage
M/s Celebrity Realcon Pvt. Ltd.| GH-01B . ; : . 5 . y _
75 : ;- L of society connected to main|connected to main sewer line Noida & Treated
(Puetiya Seleommtion) Sector-76 sewer line of Noida Authorit
v in Central Sewage Treatement Plant (CSTP)
STP is not constructed as per EC. Sewerage
Divine Indian Infrastructure Pvt.| o S04
76 i L n_ ikl ‘| Sector-108, connected to main sewer line Noida & Treated
Ltd., (Divine Meadows) Noida
in Central Sewage Treatement Plant (CSTP)
Connected in Noida sewer line and at present their sewer is treated in Sewage Treatment Plant (STP) (Noida)
as per Occupancy Certificate (07 Nos.)
S . . S Sewerage connected to main sewer line Noida
77 A'rfuf"b Waval Heusirg Boar A “TaA STP found working & Treated in Central Sewage Treatement Plant
(Jalvayu Tower) Sector-47
(CSTP)
: Sewerage connected to main sewer line Noida
< Eden Infrastructure & Properties D-35/1 ; .
/8 Ltd. (Eldeco Ananda Apartment) Sector-48 STP found working (&C'Iér_?g;ed in Central Sewage Treatement Plant
STP not Constructed Sewerage connected to main sewer line Noida
i telle e 5 el = . .
79 M S_S Blieripte Lid [islier l?‘ oo Inspection on 18.03.2021 & Treated in Central Sewage Treatement Plant
Green) Seclor-44
(CSTP)
A-110 Sewerage connected to main sewer line Noida
80 |M/S Bestech India (P) Ltd N & Treated in Central Sewage Treatement Plant
Sector-52
(CSTP)
B-017 Sewerage connected to main sewer line Noida
81 |M/S MANISHA PROJECT PVT LTD Sector-61 & Treated in Central Sewage Treatement Plant

(CSTP)

arashar)
Manaqer
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E-011
Sector-61

M/s PRATEEK BUILDTECH
(INDIA) PVT. LTD

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP)

83

E-016A
Sector-61

M/S GARDENIA SHELTERS PVT.
LTD

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP)

Completion of 4 nos. of GH projects under

direct monitoring by the Hon'ble Supreme Court of India (04 Nos.)

84

GH-01A

M/s Amrapali Silicon City Pvt. Ltd. Sector 76

Untreated
discharged

sewage

society

through long pipeline
EC recommended for
¥ 91,25,000/-

is being|Sewerage connected to main sewer line Noida

& Treated in Central Sewage Treatement Plant

into drain from back side of{(CSTP)

As per Court decision NBCC is deputed as
working agency to complete the rest part
construction of the society. NBCC has given
timeline for functionality of their STP in 04
monihs timeline.

85

GH-01
Sector-45

M/s Amrapali Shaphire Developers
Pvt. Ltd. (Amrapali Shaphire-l)

STP not constructed

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP)

As per Court decision NBCC is deputed as
working agericy to complete the rest part
construction of the society. NBCC has given
timeline for functionality of their STP in 01
months timeline.

86

GH-03
Sector-45

M/s Amrapali Shaphire Developers
Pvt. Ltd. (Amrapali Shaphire-Il)

STP not constructed

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP)

As per Court decision NBCC is deputed as
working agency to complete the rest part
construction of the sociely. NBCC has given
timeline for functionality of their STP in 01
months timeline.

87

M/S AMRAPALI PRIENCELEY
ESTATE PVT. LTD.

GH-02A,
Sector-76

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP).

As per Court decision NBCC is deputed as
working agency to complete the rest part
construclion of the society. NBCC has given
timeline for functionality of their STP in 02
months tirmeline.

Under Construction project. At present

no sewage is generated. (01 Nos.)

GH-03/C

M/S AVP Buildtech Pvt. Lid. Sector-77

Group housing building is under construction,
no generation of Sewage.

Undertaking given by Builder with timel

ine for operationalization

of STP. (07 Nos.)

M/s R.G. Residency Pvt. Ltd., Plot
No.-GH-02, Sector-120, Noida (R.G.
Buildtech)

GH-02
Sector-120

STP is not working

STP constructed but not functional.

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP).

However Noida has sealed unsold inventory
and Case filed against Group Housing in
District Court.

M/s Assotech Contracts (1) Lid.
(Assolech Celeste)

D-003A
Sector-44

STP not constructed

STP constructed but not functional.

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP).

However Noida has sealed under construction
tower no.-03 and club house also and Case
filed against Group Housing in District Court.

91

GH-04/A
Sector 78

M/s Aszotech Ltd. (Assotech
Windsar Court )

STP not Constructed
EC recommended for
T 53,00,000/-

STP constructed but not functional,

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP).

However Noida has sealed Sale office and
Case filed against Group Housing in District
Court.

(Sa Parashar)
Senior Manager
Jal Div-l, NOIDA
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92

M/s IVRCL Infrastructure & Project GH-002

Ltd. (Aranya)

Sector-119

STP under Construction.

STP not constructed,
Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant

50 units occupied so far. Notice |(CSTP).

sent.

However Noida has sealed under construction
tower no-AB & C and Case filed against
Group Housing in District Court.

93

M/s Skytech Construction Pvt. Ltd.
Plot No.-GH-01D, Sector-76, Noida

(SkytechMatiott)

GH-01D,
Sector-76

STPconstruction is not
completed,

STP constructed but not functional.,
Sewerage connected to main sewer ling Noida

so non-functional and locked |& Treated in Central Sewage Treatement Plant

EC recornmended for
¥ 90,00,000/-

(CSTP).
Case filed against Group Housing in District
Court.

94

M/S GARDENIA INDIA LTD.

GH-09
(ECO CITY)
SECTOR-75

STP constructed but not functional.,

Sewerage connected to main sewer line Noida
& Treated in Central Sewage Treatement Plant
(CSTP).

However Noida has sealed unseld inventory
and Case filed against Group Housing in
District Court.

95

GH-10

M/S FUTEC SHELTERS PVT LTD. |(ECO CITY)

SECTOR-75

STP not constructed,

Sewerage connected to main sewer line Noida

& Treated in Central Sewage Treatement Plant

(CSTP).

However Noida has sealed Sales office and

club house also and Case filed against Group
Housing in District Court.

(Sanjay Parashar)
Senior Manager
Jal Div-l, NOIDA
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M/s Orion Infrastructure Pvt. Ltd.

o

wm e W

O o0 1 O

10

11

12

13

J.E.

Plot No
Total Area
Total Flat

Apply Date of Connection

Date of possession

Date of connection order
Water

Sewer

A.O.A.

Balance Builder

Last payment received on

Notice

S.T.P. Status

Manager

Annexure-5
21

GH- 001B, Sector- 78, Noida
23383 Sqm

704

16.10.2015

07.06.2010/ 28.05.2010

200 MM
300 MM

01.06.2018 t0 31.03.2022,
Rs. 4,99,598.00 (Credit)

16.10.2015 to 31.05.2018,
Rs. 93,24,652.00

(Notice issued)

05.03.2020, Rs. 10,22,973.00
28.10.2020, Rs, 14.32,163.00

IRIFT FraTEe! B HaR FIIor
=it 02.02.2016 HT UTFRIHEROT
gr fear mar | |Ergdl § .l
o). @1 et =€) fhar T &
AEEST BN Scaford diavsl &l
Ry Fiver UIiteRer & T
deR @+ § CPCB/UPCB &
e & orgure # .S
Hdaer @ ¥ M BT 8

123

Sr Mﬁr Jal Div-1
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M/s Celebrity Realcom Pvt. Ltd. (Aditya Celel;ritv Homez)

Plot No.
Total Area
Total Flat

Date of Possession

Water

Sewer

co ~N O L B W o

0 Bill Payment dues

Date of Connection Order

Last Payment received on

Developer/Builder

10 Notice

11 S.T.P. Status

£\ &

Acctt.

~ AOA

GH-01B, Sector-76
20,900.00 Sqm.
630 No.
30/07/2010
14/01/2015

200 mm
300 mm

1,20,960/- ICICI Bank Dt.-
27/05/2021

Rs. 83,02,940.00 (As per computer details
attached)

Nil
Nil |

. SRE WEES BT R e feTie

14.012015 @ UIHRoT gRT fear |
S § A, B e |98 fear T
2 AES ENT Scaferd WIS @I
fReRoT STTST WRIRr B TERT AR eeA
# CPCB/UPCB & fdei @& arurer #
T A daex—123 H ST 2T 2|

< aw 2

anager Sr. M. (Jal)-IT1



M/s Gaursons India Ltd.

B~ W

10

L1

J.E.

Plot No

Total Area

Total Flat

Apply Date of Connection

Date of possession

Date of connection order

Water

Sewer

Last payment received on

Notice

S.T.P. Status

Manager

He7d, - (3)

GH- 004, Sector- 119, Noida
37700 Sqm
1021

Ist- 12.01.2010,
2nd- 07.05.2015
03.01.2007/ 08.10.2006

Ist- 100MM
2nd- 200MM

Ist- 300MM
2nd- 300MM

[st- Rs. 4,54,966.00 dt. 02.09.2021
Rs. 3,22,650.00 dt. 23.07.2021

2nd- Rs. 14,63,535 dt. 02.09.2021
Rs. 10,38,105 dt. 23.07.2021
Nil

SWRIFT ATES] BT W Farer
fedT® 02.02.2016 &) WTfRIHROT
g far a7 | IrEeT ¥ v
4. 1 T 98 faear T &
AETEE! NI Seaford are &7
R Aiver wifdewe #5172
AR «r$9 § CPCB/UPCB &
foee & arqurem & g,
m‘@gﬁyﬁfﬁﬁmél

Sr Man gal{\D;-]
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M/s Divine India Inmfrastructure Pvt. Ltd.

A5 I N 'S S

O o 3 Oy

10
11
12

J.E.

Plot No

Total Area

Total Flat

Apply Date for Connection

Date of possession

Date of connection order
Water

Sewer

Water/Sewer Bill

Last payment received on
Notice

S.T.P. Status

Manager

- GH- 4, Sector- 108, Noida
- 65560 Sqm

- 464

- 02.02.2016

- 29.05.2009/10.02.2009

- 150 MM

- 300 MM

- 31.03.2022, Rs. 14,01,447.00
—  31.03.2021, Rs. 17,49,034.00
- Nil

- EENESRIT EA R i Code b

fdT® 02.02.2016 HT UTfdHwoT
gRT fear a7 | IRaEe) # vl
. &1 i 98 fovar T &
HIATSS! g Scafofd diaveT &7
AR Hiver a7 T2
Wav @E9 ¥ CPCB/UPCB &
fee & e & v
Aagex 168 # T grar 2

.
Sr Manﬁ al Div-1
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AIRFORCE NAVAN HOUSING BOARD (Jalvayu Towers)

~N O U bW N

10

11

12

Plot No.
Total Area
Total Flat

Connection

Date of Possession

Date of Connection Order
Water

Sewer

Water/ Sewer Bill

Last Payment received on

Notice

S.T.P. Status

Manager

A-38A, Sector-47
27500.00 Sgm.
383 No.
17/04/2006
02/09/2003

26/05/2006
80 mm

300 mm

Upto date Paid

80,381/- ICICI Bank Dt.-
30/08/2021
Nil

SWRIF GEel o dar wa9e
fGAied 26.052006 @1 WG TR
fear mar) weEd ¥ wAq, @
fmfor 78 for o 8 ) IS B
I NS @1 AR Aer
iEERe @ TE Wik oed #
CPCB/UPCB @& =il & arqarerm
¥ Al daev—168 ¥ MRT BN

g1
2%
ﬂ%f’”

Sr. Manager (Jal)-ITI
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Eldeco Infrastructure & Properties Ltd.

Plot No.

Total Area

Total Flat

Connection

Date of Possession

Date of Connection Order
Water

Sewer

Water/ Sewer Bill

10 Last Payment recived on

A e s e L e - U R S

11 Notice

12 S.T.P. Status

D-35A/1, Sector-48
9200.00 Sgm.

72 No.

15/05/2006
05/06/2003
16/06/2006

100 mm

250 mm

Upto date Paid

39,502/- ICICI Bank Dt.-
06/08/2021

Nil

SWRIGT ANES @ WaR ggre
eI 16.06.2006 B YIRS gRT
foar ) 9 & weAd @
fefor 78 fpar war ¥ AES
BT Scafuid WIaNSl @ AR
ST WRERr B TR R R
¥ CPCB/UPCB & fyfw =
Iqure™ # THAd, Jgev—168 H
e gar § |

26

Sr. Manager (Jal)-III
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ST 1)

STALLER VENTURES (P) Ltd. (Staller Green)

Plot No.
Total Area

Total Flat
Apply date for Connection
Date of Possession

Date of Connection Order

- Water
Sewer
Water/ Sewer Bill

Last Payment recived on

Notice

S.T.P. Status

S
%\‘%
J.EF)O\\

Manager

D-06, Sector-44
5622.00 Sqm.

87 No.
28/06/2002
24/12/2001
28/05/2003

50 mm

250 mm
Upto date Paid

1,96,478/- ICICI Bank Dt.-
31/03/2021

Nil

SRIGT  FNTsel & AR [arar
fedies 28052003 @ UMEHOT FRT

fear AT WEES H AW, @I
oy 781 fear T g1 EEE R

C Iogfod WeRw @1 AR Aeer

yfdepYer B e WaR dAgA ¥
CPCB/UPCB & fiqwl & srure #
T A, daev—168 H MR e B

)\
6?\\\\\ryo

Sr. Manager (Jal)-111
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M/s Bestech Indja (P) Ltd.

e (12)

28

1 Plot No. A-110, Sector-52
2 |Total Area 11186.05 Sqm
3 Total Flat 230 Nos,
4 Connectioh 11.09.2012
5 Date of Possession/Allottment 01.03.2007 / 24.01.2007
6 Water 110 mm
B 7 |Sewer 250 mm
8 |Water/Sewer Bill Upto date Paid
Last Payment Received on 13,91,739/- ICICI Bank
Dt. 25.05.2021
9 Notice Nil
10 |STP Status I WG @1 R WA e 11.09,
2012 T TR g i Ty el o
THE. o7 il @ v mor 2 Wi
Tl e W P BN vHA, feeveso ¥
TIRT BT 21 @ Iy T g @
T UPPCB 3 Fromrar 21

=

- 91}/. H

+ Gy,

SR S

AN ity g

Scanned with CamSrannar



~ T ()

29
M/s Manish Kyebee Housing Project
1 Plot No. B-17, Sector-61
2 |Total Area 6924 Sgm
3 Total Flat 198 Nos.
4 |Connection 19.09.2012
5 Date of Possé'ssion/Allottmer{t 20.03.2009 ] 26,12,2008
6 Water 110 mm
7 Sewer 250 mm
8 |Water/Sewer BIll Upto Date Paid
Last Payment Received on 6,74,050/- ICICI Bank
Dt. 28.04.2021
9 Notice Nil
10 STP Status T Gragel BT WieN Bad [BRE 19.08,
2012 B witexer g far war) e ¥
wwad = fmr W o w3 dw
T IR W 9 BN whAd, dewv-s #
o g 21 o dwiw wgEw e AR
@1 UPPCB & AR 21
g} 2
Sy
b, e )

—_—

1

Qrannad with CamSnannar
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M/s Prateek Buildtech India (P) Ltd.
1
1 . |Plot No. E-11, Sector-61
2 |Total Area 9304.42 Sgm
3 Total Flat 251 Nos,
4 Connection 17.02.2012
5 |Date of Possession/Allottment 02.01.2009 / 26.12.2008
6 Water 140 mm
7 |Sewer _ 250 mm
8 |Water/Sewer Bl Upto Date Paid
Last Payment Received on " 6,34,108/- HDFC Bank
' Dt. 27.07.2021
9 Notice Nil
10 |STP Status TG AIEEe] @1 Y 6aE e 17.02
2012 @ WRer g fear ) wEe |
w1 fobr @ R w3 A
= O wde @ g e, dwew-s ¥
o o &1 e S ygEw e 98
97 UPPCE @ PR &

—~ "G+l l,..QH

C'é; ~

-

Cm Oy

—

Qrannad with CamSrannar
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XaliAg .@ T
M/s Gardenia Shelters (P) Ltd.
1 Plot No. E-16A, Sector-61
2 |Total Area 5310 Sgqm
3 |[Total Flat 146 Nos.
4 Connection 13.08.2012
5 |Date of Possession/Allottment 25.03.2005 / 24.12.2008
6 |Water 90 mm
7 Sewer 250 mm
8 |Water/Sewer Bili Upto Date Paid
Last Payment Received on 4,51,224/- |1CIC] Bank
Dt .12,04.2021

9 Notice Nil
10 [STP Status SIS 9Nae] &1 UIER A i@ 13.08.

2012 ® Wier g Rar mr S |

AN o fEr T e omn & dw

Tel Wi WA @ g ey, deewes

Tt g 2| W i wguw fEe 9"

U1 UPPCB @ Prawren ¢

—_—
g" 9’ '\.:;
S -
Cmmmem A N A e
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Group Housing Societies @ STPs @ g

P SR Rvaw & =t § o o) § B T B 9 g o
QUSRI H YU BT B TR AOY i, Fawe gRT THoeofo @Y g
IR & W # Ro 28.10.2021 1 wgew Feor R mar &1 wre Pl
s gRociodio e ¥ R ROE 13 & Wiy o oY A
B TR M §

I AT AATETY |

(qot%oaq%ur)
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OFFICE OF THE SR. MANAGER, JAL-III, SECTOR-39; NOIDA

List of Group Housing Societies STPs are not functional/functional

STATUS AS ON DATE : 28/10/2021

S.No. Society Name Location Status of STP Remarks
) ; GH-01, - o STP will be functional within 1
1 [Amarpali Shaphire | Sectiords STP Constructed by NBCC (380 KLD) Month (Letter Enclosed)
. ; ‘GH-03, STP Under Construction by NBCC (350 STP will be functional within 1
2 |Amarpali Shaphire2 g, 1045 |KLD) Month (Letter Enclosed)
. STP1-750KLD & STP2-
550 KLD Construction will be
- . _ Qut of 3 STPs, STP 1 & 2 will be completed within Two Months
3 i‘:;’mpa" Silicon City Pvt. Sﬂlg 1"3& functional within 2 months & STP 3 under |by NBCC.

) oo Construction by NBCC, STP-3 Under Construction
completed within 4 months as
discussed with NBCC.

STP 1050 KLD Construction
Amarpali Princely State  |GH-02A, . will be completed within Two
4 Pvt. Ltd. Sector-76 ST exdorComstmastian: by RECRS. Months as discussed with
: NBCC.
M/s Skytech Construction ' e e
5 |Pvt. Ltd. GH-01D, Sector- GH-01D, STP Under Construction by Builder. e et F@Ch?g?l, likely to
o - |Sector-76 be completed within 3 Months.
76, Noida.
. STP Not Functional. It Will be:
M/s Assotech Cont - "
6 | % Assotech Contracts (I)D-0035, STP Constructed by Builder. Operational by 31 Dec 2021
Ltd. Sector-44
(Letter Enclosed)
;M Sikka Infrastructure [GHOVAIL, [oro e ool (S)TP e F‘;“c.tgif‘aggt];y il be
Pvt. Ltd. Sector-143B onstructed by Butlder. perational witnin ays

(Letter Eficlosed)

%&% %o

Manager

S.M.(Jal-TTD

Scanned with CamScanner
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£

Affidavit

St myAaz®

3

a .
RG Residency Private Limited through its director shri Deepak Gupta son of Shri -

Shyarh Lal Gupta, R/o D-9 Rana Pratap Road, Adarsh Nagar, Delhi-110033, do hereby

M/S

solemnly affirm and declare as under:
5

1. " That | am the director in M/S RG Residency Private Limited and we have developed a

it )

project in the name of RG Residency at GH-02, Sector-120, Noida.
2. The project was planned in 2 phases out of which Phase 1 of the project consisting

Towers A, B, C, D, E F, G, H & JK was completed in 2015 and occupancy certificate .

N

was also issued by New Okhla Inustria! Development Authority in September, 2015.

hy

S

e

T



That the company has obtained the permission / Approval from Engineering Division
(Jal)-1ll of Noida Authority for disposal of Sewage waste, in Main Sewer Line of Noida
Authority vide its letter no. 2011/2123 dated 10/1/2011. (Copy Enclosed as
Annexure -1) As per the said letter the sewage waste was to be treated through the
STP of the Authority.

The Company has also constructed an STP in the pro]ect with a capacity of 1110 KLD
into (3 X 370 KLD).

The STP was installed but was to be main operational as per t\he level of Occupancy
in phased manner. The copy of the installation report and operational report is
enclosed as Annexure -2.

The Company has handed over the maintenance to the Apartment Owners
Association named “RG Residency Apartment Owners Association” (hereinafter
referred as ‘RGRAOA’) on 15t January 2020 on the order of the authority and the
repair work was to be done by the RGRAOA.

It has been noticed that the STP was found installed but not functional during the
inspection of the Authority.

On the directions of the Authority, the Compaﬁy has agreed to carry out the repair
work of the STP and the contractor has visited the project for the same but the work
could not carried out and completed due to hindrances created by the office bearers
of the RGRAOA even in the presence of the Authority Officers.

The contractor team has also visited the project today to carry out the work but the

team of the contractor was again returned by the security officers of the RGRAOA.

37



hat if no hindrance was created by the RGRAOA, the repair

10. We hereby undertake t
de functional in 30 days for 2

work of the STP will be completed and STP will be ma

sections and within 60 days for the third section.

U

Denonent
'n\n\zoz-}

VERIFICATION

fy that the facts stated are true and best of my

| the above name deponent do hereby veri

knowledge and belief. Nothing has been concealed therein.

N 202

Deponent

ATTESTED

Rajpal Singh Magar
Kotary Public Moida
Gautambugh Nagar (U.F.),

12 NOV 201

38
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Sophisiicated (ndastrial Materials
Analytic Labs. Pvt. Ltd. A
N DESIGNING & EXECUTION DR WATER & WASTE WATER GREATHMENT

-5 BM/CER

Cuatity Assawaiics

CE- 835

PROJECTS ¥

Ref. No. SIMA/RGR/2018 Date: 04/04/2018

M/s. RG RESIDENCY
SECTOR — 120, NOIDA.

Kind Attn. Mr.Pharmendra
Handover of Sewage Treatment Plant - 1110 KLD (3X370 KLD)

Subject

. at your premises.
Ref. S RPPL/SERV/14-15/01
Dear Sir,

Greetings !!

We are pleased to inform you that the installation work has been completed for the
Sewage Treatment Plant 1110 KLD (3 X 370 KLD) at your premises. Kindly take

handover of the facility w.e.f. 30 /o4 ks & .

Please don't hesitate to call upon us for any after sales backups or clarifications.

LY
f‘\._ As \.\

S0 <l N
Sl L \
\ o v " W .

’ /\ s i AN i
P 4 u\__.}\\ A
i\ !-.\‘)
’:'_. \
s £

I, New Delhi-64, Regd, OFf. : A-159, Meera Bagh, New Delhl-110087
N : U74899DL1988PTCO31785

Works / Business Off.: A-3 /7, Mayepuri Indl. Area, Ph.
co.ln Webslte : www.simalab.com SIGA

Tel.: +(91) - (11) 43854300 Fax: +(91) - (11)-43854330 « Ci
E-mall : testing@simalab.co.in, ame@slmalab.co.in, project:s@slmatabl



REPORT NO. ; FT0411000318
REF. NO. : NS

PARIY CODE : RIUP/11838
R.G. RESIDENCY (STP KLD)

REF. DATE : NS
DT.RECD  : 11/04/2018

SEC-120, NOIDA

SAMPLE NAME : EFFLUENT WATER (STP-INLET)

RESULTS OF ANALYSIS
Reference : EP Act Standard

DESCRIPTION : One effluent water sample from inlet of STP was collacted by uc on 10/04/2018
SAMPLING DATE 1 10/04/2018 SAMPLE QTY. :1LTR.
# S.No.|Paramsters ' Units Results Protocols
1. |pH : NA 6.78 185:3025 (P-11)
2. |[Total Suspended Solids mg/L 146 18:3025 (P-17)
3. |Chemical Oxygen Demand mg/L 475 15:3025 (P-58)
4. |Biochemical Oxygen Demand (for 5 days at  |mg/L 230 APHA 5210 B
20 Deg C) 7
5. |Cil & Grease mg/L 6.2 18:3025 (P-39)

,4?’\3"\\/\/ \Cﬂ NN

- H b s .
‘;D\,@" »,YG%SW Y- §
9“;1\ f?‘\' o 7 oo
A

Date of performance :  11/04/2018 to 17/04/2018
NA-Nol Applicable

SAMPLE COLLECTED BY US

DATE : 17/04/2018 A@ST

REMARKS 1. Results listed rafer only to the tested sample & sppiicaie paramelers, Endorsement of products Is neither inferred nof Inpiied: Pega:1of1
2. Liwtiility of {eburatory Is fimited to the Inveiced amount ooly, Any dispale aiising out of lhis repard shall be stblsct to Dithi jurisdiction anly,
3. The Repor shall not'be reproducad eilher in full or part withsut the wiilisn approval of laboralory,
4. Sampie shall'be disposed off afler fssue of Test Reporl uniess Spicifed,
5. A complaint registar Is avaliable with the Jabewaiory.,

Rohit

3 - Mayapun ingdl. Area, Ph.-l, New Dethi-84 (Unit ) RZE-220-221, Gall Na. 9, Nihal Vilhar, Nangloi, Mew Dethi-41 (Unit [1}
Tel.: +{81) - l(1‘1} 42854300 Fax: +{g1) - (11) 43854330 « CIN: U?'HSQQDLT.‘.?EB'PTCOST_?BS '
E-mali ; testing@simalab.co.in, amc@simalab.co.in, projecis@simalab.co.in, Webslte : www.simalab.com SIMA
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TESTREPORT &

pARTY CODE @ RAUP/11838 REPORT NO. : FT0411000418
R.G. RESIDENCY (STP KLD) REF.NO.  : NS
SEC-120, NOIDA REF.DATE @ NS

DT.RECD. : 11/04/2018

SANPLE NAME : EFFLUENT WATER (STP-OUTLET)

RESULTS OF ANALYSIS
Reference : EP Act Standard

as collected by us on 10/04/2018

P

DESCRIPTION . One efflusnt waier sample from outlet of STP w

SAMPLING DATE :10/04/2018 SAMPLE QTY. : 1LTR.

m?’ararrnet&rs Unils Results Limit (Max.) Protocols
1. jpH > NA 7.52 551090 1S:3025 (P-11)
2. |Total Suspended Solids mg/L 6 100 1S:3025 (P-17)
3. |chemical Oxygen Demand mg/L 40 250 1S:3025 (P-58)
4. |Biochemical Oxygen Demand mglL 8 30 APHA 5210 B
(for 5 days at 20 Deg C)
H_S_._ Qil & Grease mig/L <3.0 10 [S:3025 (P-39)
A
A B
a‘y\ﬂf‘?r\;ﬁb@ i N NAL
~ a
g < "
=% R . '\\,\ :

Date of performance : 11 /04/2018 to 17/04/2018
NA-Not Applicable

! SAMPLE COLLECTED BY US _ o f
s ‘:‘ - Supr

- DATE : 17/04/2018

Ly 8
o

REMARKS 1, Resulls listed refer only o the testad sampie & applicabia paramelirs, Endorsamient of p;‘odu"r}'@ is neil.inei_fﬂn#ﬂ.--’ﬁ-?ﬁif%fjmiy.iiffli LA
2. Liabilily of labaoralory I finited to the invoiced amount only. Any dispute arising out of this report shall we subject to/Dalhi judisdicion-only.
3, The Report shall not be repraduced elther in full or part wilthoul the wiilien appioval of labioraiony. ’

4. Sample shall ba disposad off aflar tesye of Tesl Report uniess gpacified.

5. A coroplainl fegislar is avaiiabie with the laboiatory.

Rohit

s

Works : A-3/7, Mayapuri dustrial Area, Phase-ll, New Deihi-116364
Tel.: +(91) - (11) 43854300. Fax:P+(91) - (11) 43854330 - CIN-: L74899DL1988PTC0O31785 SIMA
E-mall : testing@slma!ab.coln. amc@simalab.co.in. prolecta@simalab.co.in. Website : www.simalab.com =
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INDIA NON JUDICIAL

Government of Uttar Pradesh

e-Stamp

Certificate No. -+ IN-UP01210586474595T

Gertificate Issued Date "+ 14-Oct-2021 12:56 PM

Account Reference : NEW_IMPACC, (SV)/ upMO?SBOM-GHAZIABAD SADAR/ UP—GZB
" Unique Doc. Reference © SUBIN-UPUP1 4075304870496386285.93T |
. Purchased by  ASSOTECH LIMITED
¢ Description of Document . Article 5-Agreement or Memorandum of an agreement

Property Description - -~ . H-127, SECTOR-63, NOIDA

Consideration Price (Rs.) : :

First Party : © ASSOTECH LIMITED

Second Party . OTHERS

Stamp Duty Paid By . - ASSOTECH LIMITED

Stamip Duty Amount(Rs.) ;100

(One Hundred only)

AFFIDAVIT
M/s. Assotech Limited through its Director Shri Sanjeev Srivastva, S/o Late Shri M.

Srivastva, R/o A- 60, Sector 33, Noida - 201301, do hereby solemnly affirm and
declare as under:

i That | am the Director in the company M/s. Assotech Limited, anc we have developed

project in the name of Assotech Celeste Towers at Plot No. D - 3A, Sector 44, Noida,
u.P. | o
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2. We have constructed Sewerage Treatment Plant (STP) in the project where the
following work has been completed:
e The STP is of the 130 KLD capacity.

e The Civil Work is complete in all respect (As a proof the pictures of the same

is enclosed).

» The equipment-has been procured and installation is at an advance stage of

progress (as a proof the pictures of the same is enclosed).

3. We hereby confirm that the installation and Commissioning of the STP will be
completed within 45 Days, i.e by 25" December, 2021.
. . |
4. No work other than mentioned above related to operationalize the STP is pending in

the project.

Deponent
|
Verification:
I, the above named deponent do hereby verify that the facts stated above are true to

the best of my personal knowledge and belief.

Ear AQCCAOATENL IRAITED
FOr AcoU it ) D)

e\t § §

Deponent

i
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Certificate No.
' Certificate Issued Date

¢ Account Reference

Unique Doc. Reference
. _Purchased by
Description of Document

Property Description - -
Consideration Price (Rs.)
First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

e (22

el

INDIA NON JUDICIAL

Government of Uttar Pradesh |

e-Stamp

IN-UP01207724189709T

© 14-Oct-2021 12:53 PM
NEWIMPACC (SV)/ up14075804/ GHAZIABAD SADAR/ UP-GZB
SUBIN-UPUP1407580487156418591553T
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ASSOTECH LIMITED ; : |

Article 5 Agreement or Memorandum of an agreement
H-127, SECTOR-63, NOIDA

ASSOTECH LIMITED
OTHERS - |
ASSOTECH LIMITED

100 . |
(One Hundred only)

AFFIDAVIT

M/s. Assotech Limited through its Director Shri Sanjeev Srivastva, S/o Late Shri M. P.

Srivastva, R/o A- 60, Sector 33, Noida - 201301, do hereby solemnly affirm and

declare as under: . |

1 That | am the Director in the company M/s. Assotech Limited, and we have developed

project in the name of Assotech Windsor Court at Plot GH — 04A, Sector 78, Noida,
U.P. '
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!
2 We have constructed Sewerage Treatment Plant (STP) in the project where the
following work has been completed:
o The STP is of the 2 X 225 KLD capacity (Totaling 450 KLD)

« The Civil Work is complete in all respect (As a proof the pictures of the same

is enclosed).

o The equipment has been procured and installation is at an advance stage of

progress (as a proof the pictures of the same is enclosed).

3. We hereby confirm that the installation and Commissioning of the STP will be

completed within two months, i.e by 10" January, 2022.

4. No work other than mentioned above related to operationalize the STP is pendin%} in

the project. For ASSOTECH LIMITEL
o
Deponent
Verification:

|, the above named deponent do hereby verify that the facts stated above are true to

the best of my personal knowledge and belief. - >
For ASSOTECH LE?ﬁiTE“ED |

Deponent
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. AFFIDAVIT

M/s Unnati Fortune Holdings Limited through its resolution professional Mr. Sanjay
Gupta S/o Shri Shyam Sunder Gupta resident of E-10A, Kailash Colony, Greater
Kailash-I, New Delhi-110048 do hereby solemnly affirm and declare as under:-

1. That I am the resolution professional of M/s Unnati Fortune Holdings Limited
and we have developed project in the name of Aranya in the plot GH-02,
Sector-119, Noida Distt. Gautam Budh Nagar U.P..

We have constructed sewer treatment plant in the éroject which has following
work still to be completed.

This STP is 390 KLD capacity.

Civil Work is completed in all respect picture of the same is attached.
Mechanical work completed and electric panel work is in progress.
Installation and commissioning of these machines will be completed in
next 10 days (by 20™ November 2021).-

° Nothing else other than mentioned above related to operationalize our
STP in the project is pending.

Fortune Holdings |-

Deponent

Verification :- Uthorised Signatory
I the above named deponent do hereby verify that the facts stated above are true to the .
best of my personal knowledge and belief. : , i

A'rg- STED —_—

oy

Naveen Chandra Sharma
Advocate Notary

Dadri Noida (GB.N29" 1 O NOV 2029
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pasaeEd X

n BIKON WATER TREATMENT PV1. |

u N Corporate Office 1 327, Qutub Bl
Y E g ] DL Phaase L Guregoan 127200,
L ER ERRAE TGSt AL SR
. cforvece to the STP at Skytech Blatrott, Sec 76 NOIDA In the contert of the samu
. oaontoie atenss that the STP s ready for operation. We request you 19 kindly degute
susatoon stafi o the plant can be started for opuration
s few er o contact us for amy Janfications.
i
_1.‘5,./
":kf_ :: ‘s"t" it 1
vl Oyifice - House No. 3, 1st Floor Bakshi Farm Road,
iver Oaks Marg, Ghitorni, New Delhi 110030
- 61.124-4058311 ; email @ info@bikonwater.com

i

|

»
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AFFIDAVIT
M/s Gard@\la India Ltd through its Director Shri Devender Deol, S/o Late Shri K S Deol, R/o G-6/376, Sector 16, Rohini,
New Delhi 110089, do hereby solemnly affirm and declare as under:
g

1 Th“'at | am the Director in the M/s Gardenia India Ltd, and we have developed project in the name of Gardenia
Gateway in the Plot GH-09, Sector 75, Noida, UP.

2 We have constructed Sewer Treatment Plant in the project which has following work still to be completed.
© e ThisSTP is of 320 KLD capacity '
e Civil Work is competed in all respect — Picture of the same is attached.

Machinery work is in progress and we have all machineries already purchased and in our stock in our
store. Picture of the same is attached.

Installation and Commissioning of these machines will be completed in next two months (By ]‘Oth
January, 2022). ’

Nothing else other than mentioned above related to operationalize our STP in the project is pendipg.
For Gardenia

Verification:
1, the abge named deponent do hereby verify that the facts stated above are true to the best of my personal
knowledge-and belief.

2 AT STFD For Gardeni

" e/ Depo-ne

i Naveen Chandr@ Sharma Authori
te Notary

. A i (G.B.Nagar

ja Lt
o
nato



- Noida, Uttar Pradesh, India
Flat No.-604, Tower-A3, Plot No.-7 Golf City, Gardenia
ateway, Sector 75, Noida, Uttar Pradesh 201316, India
Lat 28.576412°
ong 77.385054°
21/09j21 12:07 PM

1

{ Noida, Uttar Pradesh, India

Flat No.-604, Tawer-A3, Plot No.-7 Galf City, Gardenia

8 Gateway, Sector 75, Noida, Uttar Pradesh 201316, India
Lat 28.5676608°

B 1ong 77.385875°

21/09/2112:21 PM

) Apex r,.-na

Google

il Noida, Uttar Pradesh, India
N Flat No.-604, Tower-A3, Plot No.-7 Golf City, Gardenia
[ Gateway, Sactor 75, Nolda, Uttar Pradesh 201316, India

i 21/09/2112:21PM

3 m;m;-.

Lat 28.576508°
Long 77.385875°

}

Noida, Uttar Pradesh, India

Flat No.-604, Tower-A3, Plot No.-7 Golf City, Gardenia
Gateway, Sector 76, Noida, Uttar Pradesh 201316, India
Lat 28.575386°

Long 77.3865891°

21/09/2112:20 PM
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MO
Google .

* Noida, Uttar Pradesh, India

9, Gardenia Gateway, Sector 75, Noida, Uttar Pradesh 201301, India
Lat 28.572432°

Long 77.384477°

21/09/21 11:32 AM

MO

Al

Noida, Uttar Pradesh, India

N 9, Gardenia Gateway, Sector75, Noida, Uttar Pradesh 201301, India
Lat 28.5672432°
Long 77.384477°
21/09/2111:33 AM




09AE 858330

AFFIDAVIT

I ISf-lVAR SINGH CHAPRANA S/0. SH. JAGVIR SINGH, AUTHORISED SIGNATORY OF M/S FUTEC
SHELTERS PVT. LTD. do hereby update and share the plan for completion of Sewer Treatment Plant (STP): ’

1. - We are in the process of constructing STP in the project “Futec Gateway”, Plot No. 10, Sec-75, Noida,
UP. .

The STP would have the capacity of 320 KLD capacity.
. We have already released the Purchase Order,
Related material and equipment deliveries are in progress.

Civil Work has started.

g oo W

Installation and commissioning to be completed in two month (10™ Jan 2021

I, the above named deponent do hereby verify that the facts stated above are true to the best of my personal

knowledge and belief.
For Futec Shelte . Lid.
POR

Authbdsed. Signatory

= oNOV 201
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IN THE COURT OF CHIEF JUDICIAL MAGISTRATE, GAUTAM BUDDH NAGAR
S.NO CASE NO. PARTY DESCRIPTION ADVOCATE
DETAILS

/2021 NOIDA V/S M/S R.G.RESIDENCY & OTH. GH-02, Sector — 120, ATUL SHARMA

/2021 NOIDA V/S M/S SKYTECH CONT. & OTH. GH-01D, Sector =76, ATUL SHARMA
GH-10 (Eco City), Sector —75,

/2021 NOIDA V/S M/S FUTECH SHELTER PVT. LTD . & OTH. ATUL SHARMA
GH-09 (Eco City), Sector — 75,

/2021 NOIDA V/S M/S GARDENIA INDIA LTD. & OTH. | |ATUL SHARMA

/2021 NOIDA V/S M/S M/s IVRCL Aranya Projects Pvt Ltd & OTH. GH-02, Sector — 119, ATUL SHARMA

/2021 NOIDA V/S M/s Aims Max & OTH. GH-07, Sector — 75, ATUL SHARMA

/2021 |NOIDA V/S M/s M/s Assotech Celeste & OTH. D-3A, Sector -44, ATUL SHARMA

/2021 |NOIDA V/S M/s M/s Assotech Windsor Court & OTH. GH-4A, Sector —78, ATUL SHARMA
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Estimated

DA Henge - R

Dute of

. Aerual Date of ¢

AN,NE)‘URS ‘& 62

i
i i Name of Work Cast. 5 Action Plan : C.B. No. iate of Starr | o [ . Rommarks
; . | ompletion L4 :'jm]zls,‘tlm‘i
T (in laes) | | L o ; e ]
| i Hati £ ; Newly constructed SPS-115 non 1 { i
I insaation ol nan <lon ° A A ; A . - | |
2 ] o _ = clog pump are to be instaitled.209/DGM(JalyYAQ/SM(Jal)-1/18- . | ) ) |
i sitle pump at 5PS-119, 60.00 s . ¥ < . [8.02.2019 i7.08.201% 17.02.2020 Worx Completed {
| [ o ’ iPresently sewer 1s disposad in near|19 Dt [8.02.2019 ’ h ;
L o by existing sewer line. o
; o . : i Presenting sewer line of said
| (Strengthening of sewer line in = isting|27/A0/DGM(JalSM(Jal)-11T/19
. ' = o ‘ : sectors are connected te existing|27/A0/DCGM(Jal)y/SM(Jah-111/19- . - - ;
|2 j*’h-?.‘ hosiery compiex, seclor- 38881 s » = (JTah . ' 22.07.2019 2:.01.2020 25.02.2020 Work Completed
R4 & 85. Noid sewer fine that causes frequent|20 D1, 22.07.2019 *
i 4 & 83, Noida . :
! i - sewer fam/over flow
; EP/[ Sisposal sewer lme fror Presenting sewer line of said :
| disposal sewer line frem e e e NIRRT AT i
{3 [SPS-85 to rising main pusses 154.40 — ol Gaiticetet A Sditing 75/AOIT2(.}MEJHI’fSM('m)_hl'19_ 25.11.2019 23.03.2020 01.10.2020 Work Completed
| Ifrom sector-92 MSPS. Noda sewer line that causes frequent|20 Dt 25.11.2019 ’
!from sector-92 ) S, Nowds .
i i i sewer jam/over flow
k

Strengthening  of sewer line
|(('0r.::c—c:iou of sec-74, 75, 76,
77, 78. 79, 116 to SPS-117)

iNoida

Presenting  sewer line of said
seclors are cennected to existing
sewer line that causes frequent
sewer jam/over flow

HHO/AO/DGM(Tal)/SM(Jal)-Ti1/19-
20 Dt 03.01.2020

03.01.2020

30.06.2020

Wark Completed

%Strcngthe:}ing of  sewerage
{(Retaying of 400mm DI rising
imain line SPS-2/5) Noida

Old sewer line leaking frequently
and s to be replaced.

S8/DGM(Tal)/AC/SM{Jal)-1/20-21
Dt. 24.07.2620

23.01.2021

Work (,“U!'J'E'J!L";Cd

)

: from SPS-10 1o STP-54,]

325.60

sewer line for proper functioning of!
sewerage system. Contraei Bond
prepared. Work in pregress DOS
:26.07.2021 1o DOC 25.07.2022.

TO/GM (Tl AQISM(Jal)-1/21-22
Dt 26.07.2021

26.07.2021

— Work in
!2.':.0 7.2022

|

DIOETesS

! o i Strengthening  ef  old/undersized Werk in

iP/L of main Sewer line from R- i = =

o e e e - sewer line lor prener functioning of{153/DGMUJalYAO/SM(Jal)-1/1 8- . . DrOEress o L
i €& IBlcck Sector-19 1o SPS-IR) 17207 pre; ; = (ai) Gal) 19.10.2020 18.07.2027 ... F s . Work Compileted
i Noid | sewerage system. Contract Bond|19 Dt 19.10.2020 i Time extension
i CONOIAR . %
! | [ preparcd. Work in progress ' has been sent for!

- . - . . v

! i Strengthening  of  old/undersized i

b

Shifting of Sewer line fromi

{Graup Housing plot GH-01B ml

380.88

09/AOQ/GM/Jal-111/21-22
23.00.2021

Dt.

23.06.2021

Work in
DrOZress

22.03.2022

Wark Complated

Shifting of Sewer line from|
Group Housing plot GH-01B tof
|

[SPS-43 Part-A) Noida |
$PS-43) Noida ‘

210.93

07/AG/GM/Tal-1131/21-22
17.06.2021

Dt.

17.06 2021

2022 | Waork in

16.0 |
progress

)

Work Completed

iDio Viliage (P, Water &
Sewer iine relaying old chocked)
& damaged line in Village-|
Bhangel) Naida

177.27

19/GM{Jal)/AC/SM(Jal)-1/21-22
Dt. 06.07.2021

A}

]

06.07.26

s

Work in
progress

05.67.2022

Work in progress
Phystcal progress 45%

Total

2450.69

A PARASHAR)
SENIOR MANAGER (JAL)-T
NOIDA

Z

(AK. VARUN)
SENTOR MAMAGER (JAL)-ITT
NOIDA



Division (Jal-OA) | ©
Timeline of Priority Projects _E{’}Q"']’jcb — @

R

Date-09.11.2021

o o e

| S.No. Name of Prcuectf Date of ‘ Physical Present Status
" Completion ! Progress
as per { (%)
| Contract |
. Bond | Civil | Mechanical/
o i | ; Electrical
P poen Consition. Supply-02.09.2022 1 76% | 22% | RSPS @1 Well Sinking 76 T @1 9 g @ 9@ 3, T9vE 6K ¥ SR a1
Eosten, e & roject) | arl s &1 I et e 3 v 7@ an and o @ g § W a1
CSTP @ Sector - 168, Noids | | | WIS &1 00RO & Basin @ Raft & Wall @ a1 o & 797 3 @ $70
Based on SBR (Sequemtial | i q 'Cﬁ?fi—a & Rl yfiva Rk R Raft & Wall a1 oo % wd &
.fia:_t_fh{mﬁeum:;! Technology | | | w ot | g ) e e, R aw W w 6w IR & BeveT
Matenance for 66 Mondhs, | - 7 7 i &) vefis e o wa o vl of & g ¢ A a and
Working Ageness | : i &1 vl T W R @R ¥ & B 70 a1 vl o 8 3 & W o
M/s Khi!gri infrastructure : i & iR 2 FEREFRR 4 Road Earth Work embankment & FTd H"Tfaﬁ
Private Limitcd ‘ €1 R @R N 9 O T o @ g & e G oy &) B
| oo fees 1 gftc 1 we @1 o il & g1 & w e Rew o o RN
| i ' &1 Mechanical works § 5%, R @R w@ NAGRCHEIEE R SRR
%mwﬁwmmaﬁy Y, 202 T T BRER TRA W U B
b . ! 1
2 [EJ::er Cur:slr};c;n:Ji% Suppl;;. 02_09._2022 73% Procurement THOEI09TR0 @1 aRH 3 TR Fane & arl EL“& i qd1 g Wﬂﬁ(}m{}, Basin
Commiscioning of 50 Mip | (Froiect) | nprocess | B Wall &1 B 70 9w o o a1 &1 RSPS &1 16 #ex § ¥ 12 Aex &
| L STP at Seetor - 123, Noid | I Casting 71 & T 21 wiodiofo | Boundary wall & B T 8 g 3| T6a
S o s i o e D 3 L e @ o T 3 ¢
Lr:iud:n:: ) 0 eralio:-r :é_ | i . o AL Qﬁ R i o
!I | Maintenance f'orp'bU Months ‘ i i %Wﬂmg ;Td q‘Uf T ki %i Mechanical parts @ Erocuring 'cﬁ
- Working Agency:- i i ? ) ]\ HI&EFR“I
I! ' M/s H§B‘{Eng-ineers 5 ]' ‘ # 7 ! mmﬁmmﬂﬁﬂﬂmml
L Pvt Ltd. i i
\\\
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U/C 100 MLD STP, Sector -168 Noida




E U/C 80 MLD STP, Sector -123 Noida

R R . e o N

E e
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.




Toilet & Urinal Details

S.No Description Number
1 Public Toilet 101
2 Pink Toilet 16
3 Community Toilet 69
4 Urinals 120
‘ A\
S C Mishra

Sr Project Engineer
Public Health

)

66



Desludging points in Noida

S Jal Devision of sector Landmark/location
No. Noida
' | Jal-l Sector-5 Sewage Pumping Station, Sector-5, Noida
2 Jal-l Sector-10 Sewage Pumping Station, Sector-10, Noida
3 Jal-l Sector-11 Sewage Pumping Station, Sector-11, Noida
4 Jal-I Sector-18 Sewage Pumping Station, Sector-18, Noida
5 Jal-1 Sector-55 Sewage Pumping Station, Sector-55, Noida
6 Jal-l Sector-66 Sewage Pumping Station, Sector-66, Noida
7 Jal-l Sector-117 Sewage Pumping Station, Sector-117, Noida
8 Jal-l Sector-122 Sewage Pumping Station, Sector-122, Noida
9 Jal-ll Sector-20 Sewage Pumping Station, Sector-20, Noida
10 Jal-l Sector-28 Sewage Pumping Station, Sector-28, Noida
11 Jal-1l Sector-31 Sewage Pumping Station, Sector-31, Noida
12 Jal-1l Sector-33 Sewage Pumping Station, Sector-33, Noida
13 Jal-ll Sector-38 Sewage Pumping Station, Sector-38, Noida
14 Jal-111 Sector-39 Sewage Pumping Station, Sector-39, Noida
15 Jal-lll Sector-43 Sewage Pumping Station, Sector-43, Noida
16 Jal-11l é{ osie!ry_ Sewage Pumping Station, Hosiery Complex Phase-Il, Noida
omplex
17 Jal-lll Sector-92 Sewage Pumping Station, Sector-92, Noida
18 Jal-lll Sector-80 | Sewage Pumping Station, Village-Kakrala Sector-80, Noida
19 ’ Jal-1 Sector-16 Sewage Pumping Station, Sector-16, Noida
20 ' Jal-Ill Sector-85 Sewage Pumping Station, Sector-85, Noida
‘ 21 ( Jal-l Sector-115 Sewage Pumping Station, Sector-115, Noida
I 22 ( Jal-l Sector-15 Sewage Pumping Station, Sector-15, Noida

)

,ﬁ;’
Ll

’4
o @Wq



$.N

|
|
|

[ sfar @ e

if o st g
m i -,g'(a?ﬁ‘"-*ﬁﬂ;

wrea {In-Situ)
Fedve w1 P

wrtern affrenddl sl
Y wwd @ve WP AEY,
afjeret g Rawell-25

e segEATR | ()

(i) Maintenance

aFge aamerr § Re avgst 1w ardl ¥ daev—so, Ags @ Free zerelyu

(In-Situ) Yedvs a1 Praivr el B witfors gl

8443(
Depsit

| Authority)

|

Qe_ﬁa N \‘_ths&cai 7 t
| Progress .

it e e

‘»5&% .

Noida ‘\ B

68

g ae] WU A R,

aivaer =% [ei-26



OFFICE OF THE SR. MANAGER JAL DIVISION-1
SECTOR-S, NOIDA

No Noida/Sr.M, Jal-1/2021
Dated :
Ta,
The Executive Engineer
Head Works Division Agra Canel
Okhla, New Delhi- 110025

Subject: Construction of In-Situ Constructed Wetland in NOIDA Main
Drain (Kondli Drain)

The Wetland is constructed by your deptt. vide letter No- Noida/
Sr.M Jal Div-1/2021/1325 dt. 18.02.2021 on deposit work. Date of start
of the work is 18.02.2021 & date of completion is 17.02.2022. As per

NGT compliance the work has to be completed in time.

You are directed to adhere to the time line of M.O.U. to complete

the work in time.

(Sanjay Parashar)
Sr. Manager
Jal Div-1
Copy to:
1 General Manager for kind information *

AN

\/@ X Q,\—Wo\% Sy-Manager

Jal Div-1

2 D.G.M. (Jal) for kind information



g (HC) 70

N Construction of Wet Land at Kondli Drain in Sector-50, Noida.
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_Wetland Inspection Report




\ ~ Construction of Wet Land at Kondli Drain in Sector-50,
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Annexure-‘

To, encroachment on embankment of
Drains at present

No. encroachmernt on embankment of
Drains at present

embankment of

No. encroachiment on
Drains at present

No. encroachment on embankment of
Drains at present

ReCe (Ve

Nil

Rc@e‘l wed

No. encroachment on embankment of 1to7&9 08 Nos.
Drains at present Q ecay )
No. encroachment on embarkment of | 21 & 22 02 Nos.
Drains at present g Qe.cau——j )
| No. encroachment on embankment of | 25 & 27 02 Nos.
' Drains at present Q?OU\\LLJ
@f/ W C-8 | No. encroachment on embankment of | 23, 24, 26, 05 Nos. D\a“ B .
Diains at present 28 &30
9. W C-9 | No. encroachment on embankment of | 29 01 Nos. Reudved
Drains at present
\LQ,.»’ W C-10 | No. encroachment on embankment of | Nil 00 Nos. i
Drains at present
Total = 30 Nos.
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CENTRE FOR ENVIRONMENTAL MANAGEMENT @

OF DEGRADED ECOSYSTEMS
(Centre of Excellence, Ministry of Environment, Forest and Climate Change, Govt. of India)
UNIVERSITY OF DELHI g e
Professor C.R. Babu
Project Incharge
Biodiversity Parks Programme
¢ s

15‘§9vember 2021

Dear Shri Singh:

Please find herewith the “Report on the Inspection visit to the Drains of Noida that discharge
waste water into Kondli (Noida) drain which in turn discharge its content into Yamuna” for

your perusal and necessary action.

With best regards:

Sincerely,

5 : A' &d\A}M
(C.R. Babu) -

CEMDE  Tele/Fax : 011-27666237 * Email : crb26@hotmail.com; crbabu26@gmail.com



Report on the Inspection visit to the Drains of Noida that discharge waste
water into Kondli (Noida) drain which in turn discharge its content into
Yamuna.

On the invitation of SE of Noida Development Authority, an inspection visit to some of the
30 drains (list enclosed) that discharge waste water (treated and untreated sewage + grey
water + industrial effluent) from the Noida city into Kondli Irrigation Main drain (Noida
drain) that discharges its contents in Yamuna was made on 315t October 2021 by Professor
C.R. Babu along with SE, EE and other officials of Noida Development Authority. The visit
was made essentially to assess the feasibility of setting up of Constructed Wetland Systems
(CWS) for in situ remediation of waste water within the drains. The Kondli Irrigation main
drain passes through the city and carries not only storm water during monsoon and non-
monsoon seasons but also carries city’s waste water discharged from more than 30 drains
originating from across the Noida city throughout the year. Some of the drain mentioned in

the list annexed were inspected.

The significant observations made during the inspection visit to different drains are

summarized below:

(i) About 15 drains were inspected. Based on the width of drains, the drains can be
broadly grouped into 3 categories:

Category I:  These drains have width ranging from 8-10 m or more. These are lined
with RCC along the embankments and probably not lined at the bed of
the drain. These drains carry more than 100 mld waste water during

dry season.

Category II:  These drains have width ranging from 3 to 5 m or a little more. Some
of these are lined with RCC along the embankment and the bed is
unlined. The flow rate of waste water is less than 50 mld.

Category III: These drain have width less than 3 m. Some of them may be lined. The
flow rate is less than 20 mld.

The flow rates of waste water given are approximate and need to be assessed.

(i)  Most of the drains listed belong to Category I1I; only 6-10 drains belong to Category I
and another 6-10 drains belong to Category IL.

(iify  Category III drains are not suitable for in situ biological remediation of waste water
because these drains are too narrow and pass through heavily congested areas. The
waste water from these drains can be bioremediated in Kondli drain itself at the
downstream of clusters of Category I1I'Y drains. This may not be the best option.

Page 1 of 2
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(iv)

v)

The waste water of Category 1 and II drains can be bioremediated within the drains

using Constructed Wetland System coupled with floating wetlands.

The embankments of all the drains of Categories | & I and the main Kondli drain did
not have any tree cover. Native vegetation that not only serve as filter for air
pollutants including PM 2.5 and 1 but also beautify the drains should be developed

along the embankments.

Based on the observations made and discussions held with engineering staff of Noida

Authority, the following decisions were taken.

\/‘

@

(i)

(iii)

(iv)

(vi)

All the four of Category 1 drains inspected (Sector 82, Sector 125 — 135, Sector 142
and Sector 92) will have two Constructed Wetland Systems each at appropriate

locations.

All the eight of Category II drains (Sectors 24, 25, 26, 27, 28, 29, 30 and 31) will have
1 to 2 Constructed Wetland Systems for each drain within drain itself.

The Constructed Wetland System unit that is being developed by Irrigation and Water
Resource Department of UP should be replicated at 2 to 4 sites to ensure the quality of
treated water is within the prescribed standards. The probable sites: identified are: (i)
Downstream of Advant towers (upstream of Road Bridge); (ii) 4 km upstream of
Advant tower; (iii) Downstream of NSEZ-2; and downstream of the confluence of
drains of sector 82 and 135. These sites may be altered after detailed assessment of
the flows and width of the Kondli.

The drains of Category III may be intercepted and divert to a drain (s) that are wider
and can be used for in situ remediation; the discharges of Category IIl drains cannot
be remediated in Kondli drain due to high volume of waste water that the drain

already carries.

The embankments of all the drains should be vegetated with native species which not
only serve as filters for air pollution and also beautify the drains. The vegetated
embankments will have walkways and cycle-ways and provide other recreational

values.

One unit of Constructed Wetland System unit is presently being developed within the
Kondli drain at Sector 50-51 -

(vii) The decisions (i) to (V) should be implemented at the earliest.
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